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Classlflcallon or Indu,; lal Units and 
Capital Investment therein 

1274. SHRI JYOTIRMOY BASU 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be ~a d to state: 

(a) the method of classification or 
various industr:al units as larle scale, medium 
scale and small·scale industrial unit. by 
Government; 

(b) the number of the ar ~- a , medium 
scale and small-scale industrial units In 
India State-wise and year-wise. from IY66-67 
to 1968-69 8S per Government cluslfication; 

(el the total capital investment in the 

large scale, medium scale. and snail'scale 
industrial units in India. State-wise aDd year-
wise, during the same period; 

(d) whether it is a fact that a larae 
number of industrial units under the a>Dtrol 
of .ome selected bi, businell bouse. like 
Talas, Blrlu GOCAku, Shabu Jain& 8DCI 
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otbers, have less than RI. 7.S lakhs of capital 
Investment : and 

(e) if so, whether these ind!1strial units 
also fall under the category of small-scale 
units? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
ANI) COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) According to the modified 
Industrial Licensing Policy announced on 
18th February, 1970. small-scale units 
continue to be those having investment in 
plant and machinery of not more than 
Rs. 7.~ lakhs. As for medium scale and large 
scale units. no really hard and fast line of 
distinction can be drawn as this would, in 
many cases. depend on the nature of 
Industry. However under the modified 
licensing policy, considerabk relaxations have 
been announced in resped of industrial units 
having ftxed a5'"IS ur to Rs. I erore. While 
!uch units would be in the medium-
scale sector. this sector  would also 
cover ccrlain industries with investments 

above Rs. I crore and up to Rs. 5 cron:s. 
Individual investment prepositions of abllVe 
Rs. 5 crores have been defined in the modified 
Industrial Licer.sing Policy as being in the 
'heavy investment' sector and would invari· 
ably be deemed to be large-scale units. 

(h) Rnd (c). In the light of the above 
recently-revised classification. iuformation 
would be collected and placed on the Table 
of the House. 

(d) While  a number of companies consi-
dered to be belonging to or controlled by 
the Laraer Industrial Houses, as defined by 
the du~ r a  Licensinll Policy InqUIry C.,m-
miltee, have capital investments of ~  than 
Rs. 7.5 lakhs, many of these units are not 
manufaeturing concerns. A detailed assess 
ment is being made of such manufacturing 
units aa haw investment in plant and 
machinery below Rs. 7.~ lakhs and are, at 
tbe same time, companies belongin, to or 
controUed by the Larger Industrial Houses 
as defined by the Industrial Licensinll Policy 
Inquiry Committee. 

(e) Certain criteria are applied to 
distinguish between independent small-scale 
units and tho"e set up with the assistance of 
large·scale manufacturing companies and 
Ilf'deltakings. These criteria are: 

(I) where the unit is a subsidiary or 

II6SOCiale of a loomPIDY which doCI 

no! come within the definition of a 
small scale industry; 

(ii) where a sizeable portion of the 
capital of the unit is held by 
one 01 II10re firms which do not 
come within the definition of a 
small scale unit; 

(iii) wher( the financial statement of the 
unit reveals o d rab ~ inter-
locking of capital and 103n funds 
between one or more concerns under 
the same management and where 
the loans finance only these transac-
tions but not production of the 
units; or 

(iv) r~ an advance has been 
guaranteed to the units by big 
industrial units or persons possess-
ing large means. 

The industrial units ill the laller category 
and which attract the above criteria a .. ~ not 
entilled to any special assistance under the 
small.scale industries programme. 

Industrlal Survey of Areas around 
Haldia Port 

J27'. SIIRI JYOTIRMOY BASU 
Will the Minister 01 INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) whether Government made any 
survey of the industrial potentiali tv of the 
areas in and around the proposed subsidiary 
port at Haldia in We,t Bengal ; 

(b) if so, which industries, large and 
smaH, can grow in these areas; 

(c) whether Government have any plan, 
both short term and long term, to develop 
Haldia region as a major industrial centre: 

(d) if so, the highlights of that plan; 

and 

(e) If not, whether Government propose 
to tah necessary steps to draw up such 

plan? 

THE MINISTFR OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS ISHRI F. A. 
AHMED) : (a) to (e). The Government of 
India have not made "ny survey of the 
industrial potentiality of the areas in and 
around the proposed port at Haldia. The 
GovelDment of West Bengal has, however, 

propoecd the development of an industrial 




